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 (1)  A  copy  of  the  Report  (Hindi  and
 English  versions)  of  the  Comptroller
 and  Auditor  General  of  India-Union
 Governemnt  (No.  8  of  1991)
 Commercial-  Vayudoot  Limited
 Operational  Performance  under
 article  151  (1)  of  the  Constitution.
 [Placed  in  Library.  See  No.  LT
 1898.92]

 (2)  A  statement  (Hindi  and  English
 versions)  explaining  reasons  for
 not  laying  the  Annual  Report  and
 Audited  Accounts  of  the  Pawan
 Hans  Limited,  forthe  year  1990-91
 within  the  stipulated  period  of  9
 months  after  the  close  of  the
 Accounts  year.  [Placed  in  Library.
 See  No  LT-1899/92]}

 Annual  Report  and  Review  on  the
 working  of  the  Konkan  Railway

 Corporation  Ltd.,  New  Delhi  for  1990-91
 and  statement  for  delay  in  laying  these

 papers.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 MALIKARJUN):  |  beg  to  lay  on  the  Table—

 (1)  Acopy  each  of  the  following  papers
 (Hindi  and  ‘English  versions)  under
 sub-section  (+)  of  section  619A  of
 the  Companies  Act,  1956:-

 ।  Review  by  the  Governent  on  the
 working  of  the  Konkan  Raitway
 Corporation  Limited,  New  Delhi,  for
 the  year  1990-91.

 (@®)  Annual  Report  of  the  Konkan
 Railway  Corporation  Limited,  New
 Delhi,  for  the  year  1990-91
 alongwith  Audited  Accounts  and
 comments  of  the  Comptroller  and
 Auditor  General  thereon.

 (2)  A  statement  (Hindi  and  English
 versions)  showing  reasonsfordelay
 in  laying  papers  mentioned  at  (1)
 above.  [Placed  in  Library.  See  No.
 LT-1900/92)
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 (3)  A  copy  of  the  Memorandum  of
 Understanding.  for  the  year  1991-
 92  between  the  Container
 Corporation  of  India  and  the  Ministry
 of  Railways  (Hindi  and  English
 versions)  [Placed  in  Library.  See
 No.  LT-  190192]

 Annual  Report,  Annual  Accounts  and
 Review  on  the  working  of  Central

 Council  for  Research  in  Homoeopathy,
 New  Delhi  for  1990-91  and  statement

 for  delay  in  laying  these  papers.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PARLIAMENTARY AFFAIRS
 AND  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  LAW,  JUSTICE  AND
 COMPANY  AFFAIRS  (SHRIRANGARAJAN
 KUMARAMANGAL AW):  On  behalf  of  Shrimati
 D.K.  Tharadevi  Siddartha,  |  beg  to  lay  onthe
 Table:-

 (1)(i)  |  Acopy  of  the  Annual  Report  (Hindi
 and  English  versions)  of  the  Central
 Council  for  Research  in
 Homoeopathy,  New  Delhi,  for  the
 year  1990-91.

 (il)  |  ह  copy  of  the  Annual  Accounts
 (Hindi  and  English  versions)  of  the
 Central  Council  for  Research  in
 Homoeopathy,  New  Delhi,  for  the
 year  1990-91  togetherwith  an  Audit,
 Report  thereon.

 (ili)  |  A  copy  of  the  Review  (Hindi  and
 English  versions)  by  the
 Government  on  the  working  of  the
 Central  Council  for  Research  in
 Homoeopthy,  New  Dethi  for

 hs year  1990-91.

 (2)  A  statement  (Hindi  and  English
 versions)  showing  reasons  fordelay
 in  laying  the  papers  mentioned  at
 (1)  above.  [Placed  in  Library.  See
 No.  LT  1902/92]

 (3)(i)  |  Acopy  ofthe  Annual  Report  (Hindi
 and  English  versions)  of  the  National
 Institute  of  Homoeopathy,  Calcutta,
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 for  the  year  1990-91  along  with
 Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and
 English  versions)  by  the
 Government  on  the  working  of  the
 National  Institute  of  Homoeopathy,
 Calcutta,  for  the  year  1990-91.
 [Placed  in  Library.  See  No.  LT-
 1903/92)

 (4)  A  statement  (Hindi  and  English
 versions)  showing  reasons  fordelay
 in  laying  the  papers  mentioned  at
 (3)  above.

 (5)  (i)  Acopy  of  the  Annual  Report  (Hindi  and
 English  versions)  of  the  All  India  Institute  of
 Speech  and  Hearing,  Mysore,  for  the  year
 1990-91

 (ii)  A  copy  of  the  Annual  Accounts
 (Hindi  and  English  versions)  of  the
 All  India  Institute  of  Speech  and
 and  Hearing,  Mysore,  for  the  year
 1990-91  together  with  Audit  Report
 thereon.

 (iii)  |  A  copy  of  the  Review  (Hindi  and
 English  versions)  by  the
 Government  on  the  working  of  the
 All  India  Institute  of  Speech  and
 Hearing,  Mysore,  forthe  year  1990-
 91.

 (6)  A  statement  (Hindi  and  English
 versions)  showing  reasons  fordelay
 in  laying  the  papers  mentioned  at
 (5)  above.  [Plaved  in  Library,  See
 No.  LT-1994/92]

 (7)(i)  |  Acopy  of  the  Annual  Report  (Hindi
 and  English  versions)  of  the  Indian
 Council  of  Medical  Research,  New
 Delhi,  for  the  year  1990-91.

 (ii)  |  A  copy  of  the  Annual  Accounts
 (Hindi  and  English  versions)  of  the
 Indian  Council  of  Medical  Research,
 New  Delhi,  for  the  year  1990-91
 together  with  Audit  Report  thereon.

 ही)  |  A  copy  of  the  Review  (Hindi  and

 (8)

 (9)

 (10)  (i)

 (ii)

 (11)

 (12)  (i)

 (ii)
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 English  versions)  by  the
 Governemnt  on  the  working  of  the
 Indian  Council  of  Medical  Research,
 New  Delhi,  for  the  year  1990-91.

 A  statement  (Hindi  and  English
 versions)  showing  reasons  fordelay
 in  laying  the  papers  mentioned  at
 (7)  above.[Placed  in  Library.  See
 No.  LT-1905/92]

 Acopy  of  the  Pharmacy  Council  of
 India’s  Employee  Group  Savings
 Insurance  Regulations,  1991  (Hindi
 and  English  versions)  published  in
 Notification  No.  26-10/89/PCI  in
 Gazette  of  India  dated  the  4th
 January  1992  under  sub-section
 (4)  of  section  18  of  the  Pharmacy
 Act,  1948.  [Placed  in  Library.  See
 No.  LT  1906/92]

 Acopy  of  the  Annual  Report  (Hindi
 and  English  versions)  of  the  Cancer
 Hospital  and  Research  Institute
 Regional  Cancer  Research  and
 Treatment  Centre,  Gwalior,  for  the
 year  1990-91  along  with  Audited
 Accounts.

 A  copy  of  the  Review  (Hindi  and
 English  versions)  by  the
 Government  on  the  working  of  othe
 Cancer  Hospital  and  Research
 Institute  regional  Cancer  Research
 and  Treatment  Centre,  Gwalior,  for
 the  year  1990-91.

 A  statement  (Hindi  and  English
 versions)  showing  reasons  fordelay
 in  laying  the  papers  mentioned  at
 (10)  above.  [Placed  in  Library.  See
 No.  LT-1907/92]

 Acopy  of  the  Annual  Report  (Hindi
 and  English  versions) of  the  Cancer
 Institute,  Madras,  forthe  year  1990-
 91  along  with  Audited  Accounts.
 A  copy  of  the  Review  (Hindi  and
 English  versions)  bythe  Governent
 of  the  working  of  the  Caftcer
 Institute,  Madras,  forthe  year  1990-
 91.
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 (13)

 (14)  (i)

 (ii)

 (ii)

 (15)

 A  statement  (Hindi  and  English
 versions)  showing  reasons  fordelay
 in  laying  the  papers  mentioned  at
 (12)  above.  [Placed  in  library.  See
 No.  LT-1908/92]

 Acopy  of  the  Annual  Report  (Hindi
 and  English  versions)  of  the  Kidwai
 Memorial  Institute  of  Oncology,
 Bangsiore,  for  the  year  1990-91.

 A  copy  of  the  Annual  Accounts
 (Hindi  and  English  versions)  of  the
 Kidwai  Memorial  Institute  of
 Oncology,  Bangalore,  for  the  year
 1990-91  together  with  Audit  Report
 thereon.

 A  copy  of  the  Review  (Hindi  and
 English  versions)  by  the
 Government  on  the  working  of  the
 Kidwai  memorial  Institute  of
 Oncology,  Bangalore,  for  the  year
 190-91.

 A  statement  (Hindi  and  English
 versions)  showing  reasons  fordelay
 in  laying  the  papers  mentioned  at
 (14)  above.  [Placed  in  Library,  See
 No.  LT-1909/92]}

 Reports  of  the  Comptroller  and  Auditor
 General  of  India  Union  Government
 (No.1  of  1992)  for  the  year  ended  the

 31st  March,  19  Civil,  No.  2  of  1992)
 (Scientific  Developments)  etc.  etc.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI  DALBIR
 SINGH):  ।  beg  to  lay  on  the  Table-

 (1)

 ()

 Acopy  each  of  the  following  Reports
 (Hindi  and  English  versions)  under
 article  151  (1)  of  the  Constitution:-

 Report  of  the  Comptroller  and
 Auditor  General  of  India  -Union
 Government  (No.1  of  1992)  forthe
 year  ended  the  31st  March,  1991-
 Civil.  [Placed  in  Library.  See  No.

 VAISAKHA  15,  1914  (SAKA)

 (i

 (iii)

 (iv)

 (v)

 (vi)

 (2)

 (3)
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 LT-1910/91]

 Report  of  the  Comptroller  and
 Auditor  General  of  India-Union
 Government  (No.  2  of  1992)  forthe
 year  ended  the  31st  March,  1991
 (Scientific  Departments).  [Placed
 in  Library.  See  No.  LT  1911/91]

 Report  of  the  Comptroller  and
 Auditor  General  of  India-Union
 Governent  (No.4  of  1991)  for  the
 year  ended  the  31st  March,  1991
 (Revenue  Receipts-Indirect
 Taxes).  [Placed  in  Library.  SeeNo.
 LT-1912/92]

 Report  of  the  Comptroller  and
 Auditor  General  of  India-Union
 Governent  (No.5  of  1992)  for  the
 year  ended  the  31st  March,  1991
 (Revenue  Receipts-Direct  Taxes).
 [Placed  in  Library.  See  No.  LT-
 1913/92]

 Report  of  the  Comptroller  and
 Auditor  General  of  India  for  the
 year  ended  the  31st  March,  1991
 (No.  12  of  1992)  -Municipal
 Corporation  of  Delhi  and  New  Delhi
 Municipal  Corporation  [Placed  in
 Library.  See  No.  LT  1914/92]

 Report  of  the  Comptroller  and
 Auditor  General  of  India  for  the
 year  ended  the  31st  March+991
 (No.  3  of  1992)-Union  Government
 (Delhi  Administration).  [Placed  in
 Library.  See  No.  LT-1915/92]

 A  copy  of  the  Union  Government
 Appropriation  Accounts  (Civil)  for
 the  year  1990-91  (HindiandEnglish
 versions).  [Placed  in  Library.  See
 No.  LT-1916/91]

 Acopy  of  othe  Union  Government
 Finance  Accounts  for  the  year  1990-
 91  (Hindi  and  English  versions).
 [Placed  in  Library.  See  No.  LT-
 1917/92]


